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Closing down of long pending projects 

1798. SHRI RAM NATH KOVIND:         

DR. RANBIR SINGH: 

Will the PRIME MINISTER be pleased to 

state: 

(a) whether Government propose to close 

down long pending projects under different 

Ministries/Department; 

(b) if so, the details thereof; 

(c) how Government propose to go about 

it; and 

(d) whether any objection has been 

raised.from any quarters in this? 

(iii) In respect of projects which were 

sanctioned by the CCEA, the DPI will place 

the recommendations of the Central 

Empowered Committee to shelve drop or to 

transfer to the private/joint sector projects 

which are unable to make progress before the 

CCEA. 

(iv) The decision of the CCEA in all such 

cases will be conveyed by the DPI to the 

administrative Ministries/Departments for 

compliance. 

 

THE MINISTER OF STATE IN THE 

MINISTRY OF RAILWAYS, PAR-

LIAMENTARY AFFAIRS AND PLAN-

NING AND PROGRAMME IM-

PLEMENTATION (SHRI RAM NAIK): (a) 

to (d) A Central Empowered Committee has 

been set up under the Chairmanship of 

Member-Secretary, Planning Commission to 

consider proposals for dropping/shelving or 

transfer to the private sector/joint sector the 

Central Sector projects which are unable to 

make progress. The prescribed procedure is 

as follows: 

(i) The administrative Ministries/De-

partments would identify projects for 

shelving/dropping or transferring to the 

private/joint Sector taking into account the 

lack of progress (i.e. where the expenditure 

incurred is 20 per cent of the anticipated cost 

or less even after 60 per cent of gestation 

period is over), backward/forward linkages 

and other relevant factors such as strategic 

importance of the project, constraints in land 

acquisition, changes in Government 

policies/market conditions, etc. 

(ii) The administrative Ministries/De-

partments would submit proposals to the 

Department of Programme Implementation 

(DPI) which scrutinises and submits such 

proposals to the Central Empowered 

Committee for consideration. 
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Basic Minimum Services in North-East 

1800. SHRI SOLIPETA RAMA-

CHANDRA REDDY: Will the PRIME 

MINISTER be pleased to state: 

(a) what is Government's plan to provide 
basic minimum services in the North-east; 

(b) the amount allocated by Government 

for drinking water, housing, hospitals, etc. so 

far; and 

(c) the outcome of the discussions held in 

this regard on the 8th May, 1998 and the 

action taken to reconstitute Northeast 

Council? 

THE MINISTER OF STATE IN THE 

MINISTRY OF RAILWAYS, 
PARLIAMENTARY AFFAIRS AND 
PLANNING AND PROGRAMME 
IMPLEMENTATION (SHRI RAM NAIK): 
(a) and (b) The Basic Minimum Services 
(BMS) programme was launched 


